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FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
SAVITRI POLYESTERS PRIVATE LIMITED

RELEVANT PARTICULARS
-Name of Corporate Debtor Savitri Polyesters Private Limited
2 |Date of incorporation of Corparate Debtor | 10/01/1997
3. [Authority under which Corporate Debler is | RoC - AHMEDABAD
lincorparated | regisierned

4. |Comporale idontity No. / Limited Liabiity | UIT110GJ199TPTCO31486
Idenification No. of Corporate Debior

§. |Address of the registerad office and Plot No. 5, Bansal House, Doctor Wad, B/H Krshna
_mpnlnlhmlﬂm}d(}omorﬂm Petrol Pump, Knatodara, Udhna, SURAT - 386 002

5. msoive cfmmmmmﬂ 11/08/22023 (Order Receved on 14/09/2023)

.

7. |Estimated date of closure of insolvency | 09th March, 2024
resolion process
8 [Name and Registaton number of e CA NANDISH SUNILBHAI VIN
insolvency professional acting as Interm | Reg. No.: IBBUIPA-D01/1P-P-02117/2020-21/13270
Resoluson Professonal AFA Valid upto: 06/11/2023

g, |Address & emal of the inberim resclution | C/53, Shanti Nketan Row House, Opp. Sagar
professional, as regsiered with the board | Comglex, Anand Mahal Road, Surat - 395 000
E-mail: ip.nandish vin@gmail.com

10| Address and e-mail fo be used for C/53, Shanti Niketan Row House, Opp. Sagar
pamrespondence with the Intesm Complax, Anand Mahal Road, Sural - 385 009
Resclutian Prodessional E-mail: cirp savitripolyesters@gmail.com
11.| Last date for submission of clams mw 2023
12 | Classes of cradiors, if any, under clause (b} | Nat applicable as of now
of sub-sechon (BA) of section 21, ascertained
by e Interim Resokson Professional

13| Names of rsohvency prolessionals identfied| 1
1o act as authorsed represantative of aditors| 2 Not applicable as of now
nacassithree names for each class) 3

14.{ {a) Retevant forms and (a) Web link: https-/fibbi.gov.inhomeidownloads
{b) Detasls of authorized reprasantalives | (b) Not Applicable
are avalable at

Notice is hereby gwven that e National Company Law Tribunal has ordered the commencement of
corporale insclvency resclution process of Savitr Polyesters Private Limited on 11092023 (Order
received on 1408/2023)
The craditors of Savitri Polyesters Private Limited, are heraby called upen to submit their daims with
proof on or before 28th September, 2023 to the inferim resolution professional al the address mentionad
against enlry No. 10.
The financial creditors shal submit their claims. with proof by electronic means anly. All other creditors may
submit the claims with proofin person, by post or by electranic maans.
Submission of false or misleading proofs of claim shall attract penalties.

CA NANDISH SUNILBHAI VIN
Date ; 16.08.2023 Intesrim Resolution Professional for Savitn Polyesters Private Limited
| Place: Surat Regn. No.: IBBIIPA-001/1P-P-02117/2020-21/13270
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